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REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING COMMITTEE 

ON PERSONNEL, PUBLIC GRIEVANCES, LAW AND JUSTICE 

DR. E. M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, I present the Twenty-

second Report (in English and Hindi) of the Department-Related Parliamentary Standing 

Committee on Personnel, Public Grievances, Law and Justice on the Gram Nyayalayas 

Bill, 2007. 

REPORTS AND STATEMENT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 

COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT 

SHRI SILVIUS CONDPAN (Assam): Sir, I lay on the Table a copy each (in English 

and Hindi) of the following Report and Statement of the Department-related 

Parliamentary Standing Committee on Social Justice and Empowerment: 

(i) Twenty-seventh Report on Scheme of Assistance to Disabled Persons for 

purchase/fitting of Aids and Appliances (ADIP); 

(ii) Twenty-eight Report on the Maintenance and Welfare of Parents and Senior 

Citizens Bill, 2007; and 

(iii) Statement showing further action taken by the Government on the 

recommendations contained in Twenty-first Action Taken Report of the Standing 

Committee on Social Justice and Empowerment (2006-07) (Fourteenth Lok 

Sabha) on the recommendations contained in Fifteenth Report (Fourteenth Lok 

Sabha) on the subject National Backward Classes Finance and Development 

Corporation of the Ministry of Social Justice and Empowerment. 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING            

COMMITTEE ON URBAN DEVELOPMENT 

SHRI MANOHAR JOSHI (Maharashtra): Sir, I lay on the Table a copy each (in 

English and Hindi) of the following Report of the Department-related Parliamentary 

Standing Committee on Urban Development (2007-08): 

(i)    Twenty-third Report of the Committee on ‘‘Directorate of Estates’’; and 

(ii) Twenty-fourth Report of the Committee on Action Taken by the Government on 

the Recommendations contained in the Seventeenth Report (Fourteenth Lok 

Sabha) on ‘‘Central Public Works Department (CPWD).’’ 

STATEMENTS BY MINISTERS 

Status of implementation of recommendations contained in the Twenty-seventh 

Report of the Department-related Parliamentary Standing Committee on 

Agriculture 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER 

OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (DR. AKHILESH PRASAD SINGH): Sir, on behalf of my senior 

colleague, Shri Sharad Pawar, I lay a copy of a statement on the status of 


